| TEM NO 4 COURT NO. 12 SECTI ON | VA

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).27180/2008

(From the judgenent and order dated 13/08/2008 in FA No. 217/2007 of
the H GH COURT OF M P AT | NDORE)

RASI KLAL MANI CKCHAND DHARI WAL & ANR. Petitioner(s)
VERSUS

MS MS. S. FOOD PRODUCTS Respondent ( s)

(Wth appln(s) for permission to file synopsis, list of dates,

exenption fromfiling O T., pernmission to file addl. documents and
prayer for interimrelief)

Dat e: 05/05/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE AFTAB ALAM
HON BLE MR, JUSTICE R M LODHA

For Petitioner(s)

Saneer Parekh, Adv.

Ashi sh Jha, Adv.

Meenakshi Chatterjee, Adv.
Subhash Jhadav, Adv.

M S. "Coac"
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For Respondent (s)

Abhi shek Manu Si nghvi, Sr. Adv.
Mukul Rohatgi, Sr. Adv.

Vi kas Singh, Sr. Adv.

Anmit Bhandari, Adv.

Sanj eev Sachdeva, Adv.

Vi vek Gautam Adv.

S. P. Pandey, Adv.

G S. Chauhan, Adv.
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

Put up on August 03, 2011.

(N. S. K. Kanesh) (S.S.R Krishna)
Court Master Court Master



